" INVITATION FOR EXPRESSION OF INTEREST FOR M/S VR
COMMODITIES PRIVATE LIMITED OPERATING IN TRADING

OF STEAM COAL AT VISAKHAPATNAM, ANDHRA PRADESH
(Under sub-regulation (1) of Regulation 36A of the Insolvency and
Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

. |Name of the Corporate Debtor

along with PAN/ CIN/LLP No.

VR Commodities Private Limited
PAN: AAHCV1924G
CIN: U52100AP2019PTC113509

Address of the registered office

Sy No. 133/7, Sri Shirdi Sai Veterinary
Colony, Hanumanthwaka, Ground Floor,
Plot No. 166, Visalakshi Nagar,

Govt Dairy Farm, Visakhapatnam,
Andhra Pradesh, India- 530040.

Books of accounts of the corporate debtor
are maintained at #6-3-652/K/16/4,

[V Floor, Kautilya Complex, Somajiguda,
Hyderabad, Nampally, Telangana, India-500082.

URL of website

NA

Details of place where majority
of fixed assets are located

The corporate debtor was previously in
trading activity. The assets are located
atthe addresses provided in

S1.No.2 here above.

Installed capacity of main products/services

Not applicable since it is a trading company

Quantity and value of main products/
services sold in last financial year

T/O for FY 2023-2024 - 95.74 lakhs
T/IO for FY 2022-2023 - 15,562.44 |akhs
(As per audited FS available for F'Y 2023-2024)

Number of employees/workmen

Only one employee as per PF records

Further details including last available
financial statements (with schedules) of
two years, lists of creditors are
available at URL:

The interested PRA’s can send an email
request to Resolution Professional at
cirp.vrcommodities2025@gmail.com

Eligibility for resolution applicants under
section25(2)(h) of the Code is available at URL

The interested PRA's can send an email
request to Resolution Professional at
cirp.vrcommodities2025@gmail.com

10

Last date for receipt of expression of interest

08-11-2025

11, Date of issue of provisional list of 18-11-2025
prospective resolution applicants
12] Last date for submission of objections to
provisional list 23-11-2026
13| Date of issue of final list of prospective
resolution applicants 03-12-2025
14|Date of issue of information memorandum,
evaluation matrix and request for resolution- | 08-12-2025

plans to prospective resolution applicants

15

Last date for submission of resolution plans

07-01-2026

16

Process email id to submit Expression

of Interest

cirp.vrcommodities2025@gmail.com

Date: 24/10/2025
Place: Vijayawada

CA Immaneni Chaitanya Kiran

IBBI/IPA-002/IP-NO1257/2023-2024/14280—
#40-26-22, Mohiddin Street, Chandramoulipuram
Opp BSNL Exchange, Labbipeta, MG Road, NTR District
Andhra Pradesh - 520010, India
For M/s VR Commodities Private Limited (In CIRP)

Sd/-

Resolution Professional
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INVITATION FOR EXPRESSlgN OF INTEREST FOR M'S VR

COMMODITIES PRIVATE LIMITED OPERATING IN TRADING
OF STEAM COAL AT VIS,
{Undar sub-requiaticn{1) of Regulation 38!\ ot tha insofvency and
Bankruplcy Board of India {insoivency Regolulion Process for
Carporate Persons) Regulations, 2016}
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OFFER OPENING PUBLIGC ANNOUNGEMENT UNDER REGULATION 18(7) OF SECURITIES AND EXCHANGE BOARD OF INDIA (SUBSTANTIAL ACQUISITION OF SHARES AND
TAKEOVERS) REGULATIONS, 2011, AS AMENDED AND CORRIGENDUM TO THE LETTER OF OFFER
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22 4962 2754 « Email ID: devinsutrading@gmad.com = Websita: www.devinsulrading.com
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SUMMONS
IN THE GOURT OF PRL.
JUNIOR CIVIL JUDGE
AT: CHIRALA.
0.8. 21612018
tchutznna Pushpavall
v\n Vasudsvamurthy,

iraia
...Plaintiff

V8
Amara Pushpalatha, W/o Late
tMadhavarao W/o Kothamasu
Seshasai and others
..Defendants

To
1. Kuri
Presen

etty Sankara Rae, Chirala
at Hyderabad

Defendant No. 7

2. Kunisetty Sreenivasarao. Chirala
Present at Hyderabad

...Defendant No. 8

Soth are Sons of Late. Kunised
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Sambasiva Rao, Chirala
Piaintiif has mstituled a suit
against you for
hweb«summone itc ap)
u't m person or by a pleader on
of November 2025
at “C AM Take notice that in
default of your appearance the suit
will be determined in your absence.
By Order of the Court
K. SESHAGIRI RAO
Advocate,
Kotla Bazar,
CHIRALA-523155
Bapatla Disctict
Cell:94407 07914
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